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FLAT. 2266(A).— [21F 23.01.2023 F1 T ¥ FETETET T F TR R=2eATF 19.01.2023
T WA HLHRTT T ATAH=AT F&AT FLAT. 375 () F AT FNGA AT AIFH ST @iy qrgerrsa
(T & THTTHT 6 SATEHTL T 3A5iA) AT, 1962 (1962 FT 50) (SHH THH d18 I ATSTHIH gl AT 2)
FT GTT 2 F G (F) F ST | T T UASgIT, FAled o § Ja4 9o (3f=a) ferfaes & wmafas
T qTEeTe ATl 6 {70 TEerd Sl Giest qreaere (A § THIH F ATAHT T orei) Afafaa,
1962 F Tgd Al FATadl UH., TEENARTE US-2, TAFIAT ATAHT, sRTAE ATHIV STAT, FefTedh T Hl
AT AT UH., TR -2, FAledh TEhlT & IH 9T, TA IR & AL I, TEIH THT 6
FTAT FT Fage e & ford ITfeshad Fedt g |

2. g AT o Sy 2 T A & waret gt

[T, &. Te1-14014/112/2017-5fr-11 (£-45566)]
TTASAT HHAT, 3T A=

3184 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION

New Delhi, the 5th May, 2026

S.0. 2266(E).— In partial modification of Government of India notification no. S.O. 375(E) dated
19.01.2023 published in the Extraordinary Gazette of India dated 23.01.2023 and in pursuance of clause (a)
of Section 2 of the Petroleum and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962
(50 of 1962), (hereinafter called the said Act), the Government of India hereby authorizes Smt. Kalavathi M.,
Tehsildar Grade-2, Nelamangala Taluk, Bangalore Rural District, Government of Karnataka in place of Smt.
Banupriya H., Tehsildar Grade-2, Government of Karnataka to perform the functions of Competent Authority
under the Petroleum and Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962, on deputation
basis, for Natural Gas Pipeline Infrastructure of M/s GAIL (India) Limited in the State of Karnataka.

2. This notification will be effective from the date of its issue.

[F. No. L-14014/112/2017-GP-II (E-45566)]
RAMIJI LAL MEENA, Under Secy.
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